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BILL"
sfurther to amend the Coffee Market Expansion Act, 1942

WHEREAS it is expedient further to amend the Coffee Market xpansion Aet,
1942 (VII of 1942), for the purpose heremaiter appesring ;

It is hereby enacted as. follows:— s

1. Short title.—This Act may be called the Coffee Markeb Expa:nsmn
(Amendment) Act, 1949.

2. Ingertion of new sectmn 82A in Act VII of 1942, —After section 82 of the

! Coffee Market Expansion Act, 1942, the followmg section shall be inserted,
namely :—

e

“32A. Power of the Board to make donation to the Gandhi Nat;ong.

. Memorigl Fund.—Notwithstanding anythmg contained in section 82, the

. Board may apply any part of the pool fund to the making of a donation to
‘ the Fund known as fhe Gandhi National Memorlal Fund.”
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